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ufo^flng, m the U. N: Seoe- 

T ea G a r d e n s

Shrt & Q, SuBMita: wm the 
Miliister of CoiBBieroe aa
be pleased to state:

(a) the number of tea gariJe^s in 
different States o f  M k i tWQi their 
annual ppoduc<iion (^tate-wise) ^ c e  
1947 (year-wise);

(b> the toi^l camtal inv>6sted in thofie 
ga j^ns with specif reference to 
foreign c^it^l;

(c) the number of workers em
ployed in those gaydep^ as on the 31st 
December, 1951; and

(d) the nymber and names of
eq.mpped wilh fuU-

Tbe DeMty Mteisler of Goihmerce 
and (^ M ^ rm a rfca r): (a)
Two statements—one showing the 
mimber of tea gardens in the different 
SHates of India from 1947 to 1951 and 
the other showing: annual production 
ot tea in the differ,ent States from 
1947 to 1950—are placed on the Table 
of the House. fSee Appendix II, an-
nexure No. W]

T?he total all 5fedia produc^on of 
tea during 1951 is estimated to be 
622-73 Bftillion lbs.'

(b> The total: eapM^ investment in 
tea plantations is oSr the order of 
Rs. 60 crores, of which forei^-owned 
capital may be put at about Rs. 45 
crores.

(c) May be t^en  as i»ughjy 1 25 
mjHioni which i« %e ftguire me«ti<»ed 
iu the ijJwiTt oj( tise A4-Hoc Committee 
OU5 T ^  1»§0. Thft exact number 
€mpU»yed as on îsrl Becrembeu. 1951,, 
is not known.

(d) Information is ipipt available and 
is beiog collected.

S. C; fropo the state
ment I  ftnd. Sir, tjiat the number of 
tea gardens hag increased. May I know 
whether the acreage has also in'-reas- 
ed?

^ r i  Karmarkax  ̂ I should think so, 
Sir, though I have not got the exact 
di^nres with me at ttie moment.

Sbrt S. Ch Samaata: Is there any 
restriction at present on Increasing 
the acreage?

My frie^d 
^  h^ve to 

civx aciieatt m. acmx̂ &njce wit3 
a ^ rn a tfo^  Tia Agreement

agreed figure of acreage on Ŝ l'st March
1951, permissible on itfiat date, is 
806,728 acres, and during 1950-55 ex
tension of tea cultivaiaqn up to one 
p »  cent, per annum of that poimiEJ- 
silile acreage is a u th or !^  under the 
ag^e^ent. Actually in 1$&1 the acre
age was 776,898 acres which waŝ  
something short of the permissible 
acreage.

Shii S; C. Samanta: In the statement 
it ijs shown that in Assam, HimachaL 
Pradesh and Madras the number ot 
tea estates has increased but there is 
decrease in production. May I know 
the reason?

Siua Kamarfcar: It is possible— 
production many a tinie fluctuates due 
to many reasons, but if the hon. Mem^ 
ber tables a separate question for a 
particular area I can. find out aad give 
him the position.

«fr w r  > r^

T|SS5 ^  ^  ^  #  3fW f<!T

t  ?
[Shri 9em Baj: WiU the hon. Minis

ter be pleased to state whether the

r.u/ction of tea in the Punjab is on 
decrease; and if so, what &re thfb 
î easons therefor?]

Skri Karmalkar: The number of tea 
Estates has risen from 887 in 1947 to 
918 in 1951. That shows an increase 
in the number of estates.

Shrl Tushar Chatterjea: May I know 
whether it is a fact that the report o f  
the Reserve Bank of India in 1951 put 
the figure of the foreign capital in 

the tea industry to be 51*62 crores off: 
not, and if that is a fact, may I know: 
Why the discrepancy exists between; 
the present statement of the hop. 
Minister and the report of the Reser\ ê 
Bank of India?

Shri KannarkaE: The reason is that, 
this estimate by the R^erve Bank». 
which by the way is about Rs. 52 02 . 
crores, represents not the paid 
capital but the valuation of totai 
capital invested on equity basis, that, 
is to say in regard to equity capita 
the value of each share has been 
worked out by adding reserves to the„ 
total paid up capital and dividing l i  
by the number of shares. Hence the 
difference in the calculations and the 
Agure given by the Reserve Bank is 
Something different in its nature frosar
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U w  cfapitil in v e ste d  jfcnreign iii i  
texcst9, ^  I said m w  rep\y earlier.

Shrl A. C. Gnha: May I know if 
4faere has beaen any Jatteiript to get 
tbat intemaOkmal agreement revised 
and, if so, what results?

*^hri ftafittaitlkar: In fact, the con
cerned countries meet often and it is 
im -agreed quantity that is fixed in the 
interest of the tea growing countries.

T r a Uu n g  o f  D isplac ed  P e r s o n s

*3«d. s. C. SanAnta: Will the 
Minister of RehabiUtatioB be pleased 
to state;

(a) how many displaced persons
from East Bengal have been trained
in vocational trades upto 31st March, 
1952;

(b) how many are proposed to be 
trained in 1952-53 and the expenditure 
to be incurred for it; and

(c) how many amongst them werr
or will be trained in the Labour
Ministry’s training centres?

The Minister of Rehabilitation (Shri 
A. P. Jain): <a) 7,528.

(b) 13,847 displaced persons; Rs. 44 
lakhs.

(c) 2,381 displaced persons have 
been trained and 1.677 are proposed to 
be trained during the current financial 
year.

Shri S. C. Samanta: May i  ^now 
whether the R^abilitation TWinistry 
gives help to private factories ana 
workshops where displaced persons 
are trained?

Shri A. P. lain: We give stipends to 
the trainees.

Shri S. C. Samanta: May I know
whether there is any arrangement for 
the training of displaced ijersons other 
Uian in the institutions maintained by 
the Rehabilitation Ministry and if so, 
where?

Shrl A. P. Jain: Training is given in 
three types of institutions: institutions 
maintained by the Grovernment of 
India, institutions maintained by State 
Governments, then the Industrial 
establishments and technical institu
tions. Training is also 5iven in the 
centres run by the D.G.R.E.
 ̂ ShciaaM Betin €h|ikrav»rtty: May

I toow. Sir, if there are any all-India 
W ^ ^ tes  for ti^ining wbhifen ^ ^ i-  
tQtSS?

Shri A. P. Jain: Yes.

Shlfaiarti Reau
many?

SlKi A, P. Jain; . CHrt of 4*959 <J&s- 
placed persops trained in vocational 
trades up to 31st March 1952 as many 
as 2,870 were wonien. Oiit of 6,137 
displaced persons proposed to be train
ed in 1952-53 as many as 3,030 >are 
proposed to be women.

Shrimati ftenn Chakravattty: I do
ncft think th^ hon. Member ftiy
(juesrtion. / '

Bir. Speaker: I think her question 
was about, special institutions for. 
women only.

SJifi A. P. Ja&i: Yes, there are insti
tutions for training of Women cm^.

Shrimati Beau ChakraTayrtt/r What
is ttie number?

Shri A. P. Jain: Tliere is a very 
large number—I cazmdt give the exikrt 
number.

Shittoa;» Seim Ch«kravartty: All
over India....... .

Mr. Speaker: Order, order.

Shri ft. 0. iMlHya: Are these train
ing tjenttes** to tion-displaced per  ̂
sors also?

Shri iu # .  M b : I have notliing to do 
with ifce non-displac^ persons.

S c r e w s

*301. Shri*A. C. Gnha: WiU ttie
Minister of Commerce and Indnsfcry
be pldased to state:

(a) the annual requir^nents of 
screws in India;

<b) how much is manufactured in 
India;

(c) how many factories there iure in 
India and in what States they are 
located; and

(d) whether the industry is protect
ed, and if so, the nature of prptection?

The Deimty Mintster «if Commerce 
and Industry (Shri Kamtarkar): (a)

(c). Statements are laid on the 
table of the House. {See Appendix II, 
annexure No. 17.]

(d) Both wood screw and Madiiae 
Screw Industries enjoy a protective 
duty of 30 per cent.^ad valorem on im
ports.

Shri A. C. Gnha: May I iraow what 
is the fair selling price of indigenous 
products and the landed cost of forirign 
products? -




